IITEMNO.202 COUR T NO.5 SECTIONXIV
SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS
Peti tio n (s ) for Speci al Leave to Appe al (Civil) No(s).19921/2006
(F r o m the judge m e n t and order dated 30/10/2 0 0 6 in CM No. 65/20 0 2

of
The HIGH COUR T OF DE LHI AT N. DE LHI)

PRITHIPALSINGH Petitioner(s)
VER SU S
SATPALSINGH(D)TH.LRS. Respondent(s)

(Wit h pra ye r for interi m relief and office repor t)
(ForFinalDispo s al)

Date: 24/07/2009 This Peti tio n w a s called on for heari n g today.

COR AM :
HONBLEMR.JUSTICETARUNCHATTERJEE
HONBLEMR.JUSTICER.M.LODH A

ForPetitioner(s) Mr. Satind er S. Gul a ti, Ad v.
Mrs.KamaldeepGulati, Adv.
Dr. Kail a s h Chan d, Adv.

ForRespondent(s) Mr. Rajes h Tyagi, Adv.

Dr. AparanaBhardwaj, Adv.
Mr. Atis hi Dipankar,Adv.

UPO N heari n g couns el the Cour t made the following
ORDER

Liston29thJuly,2009.

(A.D.Sharma) (S n e hBalaMehra)
Cou r t Master Cou r t Master



